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     For Respondents:      
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Mr. Rajendra Singh, Ms. Ragini Singh, Ms. Konika 
Sharma, L Nalsi and Ms. Pooja Pandey, Advocates 

for Respondent No. 1  
 

Ms. Praveena Gautam, Ms. Sweety Pandy, Mr. 
Pawan Shukla, Advocates for R-2 
 

Mr. Vikas Mehta and Mr. Mithun Shashank, 

Advocates for IBBI.  
  

 

 

 

O R D E R 
 

28.01.2020  This Appeal is part heard before two Members of this Bench, 

namely Justice A.I.S. Cheema, Hon’ble Member(Judicial) and Mr. Kanthi 

Narahari, Hon’ble Member(Technical). 

 List this Appeal as part heard in ‘Orders’ category before the same Bench 

on 5th February, 2020. 

     

[Justice A.I.S. Cheema] 
Member (Judicial) 

 
 

[Justice Anant Bijay Singh] 

Member (Judicial) 
 
 

 

(Kanthi Narahari) 
Member(Technical) 

Akc/Md 


